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Under what rule, do you want. . .
(Interruptions).

<fttt 11 (Interrwptions) Order, please.
Please let me hear him. Please allow others.
(Interruptions).

PROF. B, RAMACHANDRA RAO: Mr.
Deputy Chairman, Sir, I wish to bring
to th, notice of the Government a serious'
situation arising out of Sri Lankan Navy
harassing our fishermen fishing in Park
Bay around Pamban Island eversince the
commencement of hostilities by Sri Lanka
against our Tamil population there. They
have confiscated 600 boats, fishing
equipment and even the daily catches
of fish, depriving the poor fishermen
of even their only means of livelihood.
I myself and other Members  have
received telegrams, ¢ stating that
10,000 fishermen from Rameswaram to
Dhanushkodi had to stop fishing since last
Saturday and will go on fast from the 22nd
August in front of Central Government
offices at Mandapam. Our leader,
Smt. Indira Gandhi, has given considerable
support to them. She knows the
plight of the fishermen. My request and
appeal to our Prime Minister, Defence
Minister, Agriculture Minister is to take
urgent action in this matter by providing
protection to these fishermen and to
avoid the harassment by the Sri Lankan
Navy and to  give ex gratia payment to
those fishermen who have lost their boats
and equipment which were confiscated
unlawfully by the Sri Lanka Navy. [ also
request that the local authorities and
Indian Navy assure the fishermen that
they would pro-+ vide protection and
prevent further harassment. May I also
request that all these facts concerning this
case
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may be brought to the notice of Prof. G.
Parthasarathy, emissary of our Prime
Minister, who is to visit Sri Lanka very
soon, and see that such untoward
happenings are avoided.

REFERENCE TO THE
ALLEGED POLITICAL KILLINGS
IN WEST BENGAL
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(Interruptions)

SHRI RAMKRISHNA MAZUMDER
(West Bengal): On a point of order.
(.Interruptions)

SHRIMATI KANAK MUKHERJEE
(West Bengal): Sir, what is this? He is...
(Interruptions)

MR. DEPUTY CHAIRMAN: This is
not the way.

SHRI RAMKRISHNA MAZUMDER:
You cannot allow this. (Interruptions)

SHRIMATI KANAK MUKHERJEE:
You cannot allow this. How can you
allow this? (Interruptio,-
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MR. DEPUTY CHAIRMAN: Please
take your seats. (Interruptions) I have
allowed.

SHRI DIPEN GHOSH (West Bengal)
: You have allowed it. You have allowed
this Special Mention? What is this?
(Interruptions)

SHRI RAMKRISHNA MAZUM-
DER: It is a question of law and order in
a State and law and order being a State
subject, it cannot be raised and discussed
in this House. I raise this point of order. I
want a ruling from you.

MR. DEPUTY CHAIRMAN: These
mai ters are always raised In the House.
Special Mentions are always allowed. It
i* always done from both the sides.
(Interruptions) Mrs. Mukherjee, you
may have some other version. You can
seek permission and iay it. But you
cannot stop it.

SHRIMATI KANAK MUKHERIJEE:
Vill you allow us to make a Special
tention?

MR. DEPUTY CHA"RMAN: I tlways
allow. You make so many negations. If
I go by your dictum, ou will be the
sufferer.

SHRI ARABINDA GHOSH (West
lengal): You have not allowed our
Jailing Attention on Malda, mass Kkil-
ings of C.P.I. (M) supported by ongress
(I) goondas at Malopara.
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MR. DEPUTY CHAIRMAN: If you
ant t0 raise any matter, take my
amission. You raise all types of ings.
(Interruptions) Yes, I will low you
also. (Interruptions) Cal-g Attention is
a different matter. I a not concerned
with it
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SHRI ARABINDA GHOSH: You
have not permitted the Calling Attention
Motion on Malda.

MR. DEPUTY CHAIRMAN: It is a
different matter.
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MR. DEPUTY CHAIRMAN: If you

want to refute because your Government
is there, you can do so. I will allow you.
If you want that we should not discuss
law and order here, then let us agree to it.

When you want to discuss law and order,
you do it.

SHRi ARABINDA GHOSH: Our
Calling Attention on Malda has not been
permitted.

SHRI NIRMAL CHATTERJEB (West
Bengal): Why can't there be Calling
Attention Motion on Malda?

MR DEPUTY CHAIRMAN: If any
spokesman of the CPM from this side
wants to refute the charges, he can do so.
Please don't disturb him. If you do that,
they can also do so and pay you in the
same coin.

SHRI LAL K. ADVANI (Madhya
Pradesh): Please allow them a Special
Mention on it tomorrow.

MR. DEPUTY CHAIRMAN: I am
prepared to allow them.  Have
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patience to hear them. If you have
anything to contradict, you do it. I will
allow you.

SHRI NIRMAL CHATTERIJEE: We
would not have objected... (Inter-
ruptions)

MR. DEPUTY CHAIRMAN: Mr.
Nirmal Chatterjee, I will not allow
anything else.

SHRI NIRMAL CHATTERIJEE: . . . if
a member of the ruling party at the
Centre had not incited the people.

MR. DEPUTY CHAIRMAN: How can
you criticise th, ruling party here?

SHRI NIRMAL CHATTERIJEE; No,
no. You have refused a Calling Attention
motion. Otherwise, there wa$ no
objection. Had you permitted it, certainly
we would not have objected.
(Interruptions).

SHRI MAKHAN PAUL (West Ben-
gal): Sir, one Member has raised a point
of order.

MR DEPUTY CHAIRMAN: | have
replied to his point of order.

SHRI MAKHAN PAUL: We want to
know the ruling.

MR. DEPUTY CHAIRMAN: Please
take your seat. I will repeat it. If the
Members are not attentive, I am sorry, I
cannot go on repeating th, ruling again
and again. But, for your benefit. . .

SHRIMATI. KANAK MUKHERIJEE:
You are taking a partisan attitude towards
this matter.

MR DEPUTY CHAIRMAN: Madarn,
I don't think this is a fair criticism. If it
relates to West Bengal, it is partisan. And
if it relates to other States, what
happens? (Interruptions)

SHRI NIRMAL CHATTERIJEE; If
you agree for a Calling Attention im-
mediately, it would not be partisan.

MR. DEPUTY CHAIRMAN: Wo have
admitted so many Calling Attention
motions.
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SHRI ARABINDA GHOSH: You did
not permit Mr. Dipen Ghosh on Malda
killings.

SHRI NIRMAL CHATTERIJEE: So
many people were killed in one night,
and the Railway Minister...

MR. DEPUTY CHAIRMAN: Mr.
Nirmal Chatterjee, please take your seat. I
will allow him now, and then I will allow
every on, of you and this thing will go on
for the whole day. You can say whatever
you want to say. Let them say first and
then you say whatever you want to say.
But I will tell you one thing. Please
remember this fact that if you are raising
an objection that I cannot allow law and
order which is a State subject, everyday
your Party people ar, raising this matter
and I will not allow them also. I cannot
have double standard. I do not know what
has happened to you people today?
(Interruptions).

SHRI NIRMAL CHATTERIJEE: You
kindly enlighten us on this. Certain
people have been murdered Is it not an
important subject for Calling Attention?

MR. DEPUTY CHAIRMAN: Let him
say flrst. If you want to say, yoa can say
afterwards. I have said it several times.

SHRI P. N. SUKUL (Uttar Pradesh):
Why a Call Attention and not any other
discussion?

SHRI NIRMAL CHATTERJEB:
Certain people are killed in on« n\gh+.
And that is why we want a Gaw At-
tention.

SHRI R. RAMAKRISHNAN (Tamil
Nadu): You tell that in your reply.
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SHRIMATI KANAK MUKHERJEE:
Who hag done it? We have nothing
{e do with it
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SHRIMATI KANAK MUKHERJEE:

Wea have nothing to do with jt.
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SHRI NIRMAL CHATTERJEE:
Most of the Congress (I) people kil-.

led in West Bengal are killed by their.
own party men. (Int s).

SHRI ARABINDA GH< sir,
will you allow a debate?

sit T fog (3w w3w)
ZW W qEa ¢ oI qveEw 3
feemua g1 | (ewEaT)

SHRIMATI KANAK MUKHERIJEE:
Mr. Deputy Chairman hag allowed me' to
speak. (Interruptions). Let him sit down.
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SHRIMATI MONIKA DAS (Karna-
taka): Sir, thi; law and order has
completely broken dow, in West Bengal.

SHRIMATI KANAK MUKHERIJEE:
Th, law and order situation in West
Bengal is far far better than in any other
State.
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SHRI LAL K. ADVANI: Mr. Deputy
Chairman, Sir, you had assured Members
of the C.P.M. that after Mr. Ramanand
Yadav had finished, you would allow any
one spokesman from among them to
rebut the allegation if there iy anything to
rebut. Let them say and then th, matter
would be over. (In terrup tions).
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SHRI R. RAMAKRISHNAN: This is
not a rule. This is an age-old convention
and practice.

(Interruption)

SHRI A. G. KULKARNI (Maharashtra):
Sir, I am on a point of order. Thi, is a
simple question. It has been a convention
established in this House. Mr. Ramanand
Yadav cannot object to this. It is the
discretion of the Chair. You may allow
one Special Mention or two Special
Mentions or three Special Mentions. It is
completely left to the discretion of the
Chair. This has been a convention which
ha, been in vogue in this House for the
past so many years. And Sir, you have,
quite rightly, appreciated the feelings of
the friends from th, Opposition, and you
have yourself said that as soon ag Mr.
Ramanand Yadav finishes, one Member
from among the West Bengal Members
could speak. Now,... (Interruptions)
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SHRI RAMANAND YADAV: Then,
every day. it will happen.

SHRI A. G. KULKARNI: Sir, you
cannot entertain Mr. Ramanand Yadav's
objection. You will have to allow one of
them, whoever it is.

""SHRI RAMANAND YADAYV: Sir,
if you allow this, then, every day, such
thingg will happen. (Interruptions)

SHRIMATI MONIKA DAS: Let them
raise it tomorrow.

SHRI RAMANAND YADAV: Let
them make a Special Mention tomorrow
if they so like. Or, you can admit a
CaHing Attention Motion. We are
prepared to discuss the whole thing.
Interruptions.

MR. DEPUTY CHAIRMAN: Mrs.
Kanak Mukherjee, what you will be
saying should relate to the allegations
made by Mr. Ramanand Yadav. I will not
allow you to raise a general dis-cusison
or bring in other names. , . (Interruptions)
You should only clarify. Your party is
ruling there. Therefore, you can clarify in
regard to these allegations. But you
should not go beyond that.

(Interruptions)

SHRI RAMANAND YADAV: No. . .
(Interruptions) No. Under what rule. you
are permitting this? There should be no
clarification. Then, this will happen
every day.

(Interruptions)

SHRI A. G. KULKARNI: Mr. Rama-
nand Yadav, you are bullying the Chair.
Why are you bullying the Chair? Yo,
should not. You ar, in the ruling party.
You should keep quiet. Please keep
quiet.

SHRIMATI MONIKA DAS: Sir...

SHRI A. G. KULKARNI: Madam. do
you know what you are talking? You
should know that there ar. certain rules
and conventions in this House.

"

yTIv 2

o frx wew wr (fargre) o st
|

¥ ATEE T o



221 Alleged Political

e ghm o agl 9T o qHo  Fo
W ST o o Fo TAMTIZ
g9 A a1 WA wgr av R wen
:f" ﬁwwﬂmﬂm
T8t fordr &Y wmfedi wredEw
nﬁm&mﬁmmr@mal
mﬂmﬁmgr

P

T & & W9 ST # Wy
gq &1 wat 6 ) 5w ga faww
7T FrWw U9 g [W F A AW
AR ft FEa & g difsd
ot WY ard st § Frer @vaA
wvq & fa ar o /i difw

I qEE ¢ FygarTfa
wgiEd, s 3w faew 9t Sew &na
Ao A E ) WT W GHET
ot dmF ¥ W ¥ | § oar 5w
T 9T T[T & 1§ ARy wfaw
® WA s @I g o9 fev ag
fraza wwar smar g2 & wigar
¥ fo o mama 3 § f5 oo oY
w1§ waw famr W o ar e
A ®EE 9T mwa qua w7 a1 frw
Fer Wt ag fawr fow w3, faw
™ # ag o #7 wusr F w5-
fefedm wor o1 wYsr faaar wifgo
AT FT HTEATA N9 HI9W T |

A ggmemafa 0 W s
amz € & wwsr Jrew g faoag
I wT § g gt w@rd o
o T gz fadr ow =mfEm
s am @ ot & & gwd
TE & aRr W gvmT ¥ groar
T W wEA A 9w ol & Sw
1 wwT gwd wOfEdwa 3| &
o aome faar 2 1 SEET SAEIT
AT deliWo Fo AT HFo mHo

[24 AUG. 1983] Killings in West Bengal 222

Fo w7 fagrz & frmsr ar a@T
F s frar 21 &% @ oA Al
¥ wiowe ¥ wmedy faar av, afeT
gimr & frd wawr Av faar oW
T Fgd ¥ | owr fasdoe dar g g
fig Fody g & FLH AM W0
g a%d 8 @ ¥t ¥g aw §
It is always like that. I pever refuse
the permission.

S} TOATA7E AT : 947 7 FAT oAl
fia € Y agr w7 wiiga @ (aEE@)

MR. DEPUTY CHAIRMAN: Now
let us go on, (Interruptions)

ot gamerrafa - W Tt az ar
MAETE T 7 (vmEam)

SHRIMATI KANAK MUKHERIJEE:
My simple submission is, the hon.
Member has said that th, law and order
situation in West Bengal is deteriorating.
I say that th, law and order situation in
West Bengal is far lar better than in any
other State ruled by the Congress (I)
Party.

SHRI RAMANAND YADAV: No-
where, nowhere,

SHRI NIRMAL CHATTERIJEE: You
don't know anything. You please sit
down. (Interruptions).

SHRIMATI KANAK MUKHERIJEE:
These are th, Congress (I) people who
organise mass murder and killing. During
and after panchayat elections.
(Interruptlons) They did it in order to
win the elections but they have failed
miserably {Interruption)l. There again
Left Front has come out victoriously. So,
they organise murder and terror all over
West Bengal. Take the example of
Malda. (Interruptions).

MR. DEPUTY CHAIRMAN; No, no.
He has not mentioned about Malda.
(Interruptions). No, no.

SHRIMATI KANAK MUKHERIJEE:
So many peopl. were killed. To our
astonishment, the hon. Railway Minister
has said that this wag upsurge of the
people and in the leaflet al°c he has
signed. He has said that and it is
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Shri N. Sanjiva Reddy

[Shrimati Kanak Mukherjee] he who is
encouraging  these  mass  mji’rders.
(Interruptions). In Cooch Behar the two
groups... (Interruptions) . Both the groups
belong to the Congress (I). They have
clashed with each other and attacked each
other. More than 80 people of the left front,
of the CPI (M) and other left parties have
been killed in Midnapur, Jalpaiguri.
(Interruptions)  and  other  districts.
(Interruptions)'.

MR. DEPUTY CHAIRMAN: That is over
please (Interruptions). Please take your
seat. Now the matter is over.

SHRIMATI. MONIKA DAS: Sir, they
have been given the change to clarify their
position. We may also be allowed to clarify
our position. (Interruptions). Who killed?
You people have killed thousands of the |
people.

SHRI RAMANAND YADAV: The |
Forward Block people have killed the RSS
people, they have killed their <o|wn aBies.
(Interruptions). Their Government has
killed them and they are openly
condemning them.

SHRIMATI MONIKA DAS: In the day- |
light they have killed 17 people. |
(Interruptions) They are talking about law and
order in West Bengal. X They have killed so '
many people. They ar, killing innocent people
day and night. (Interruptions).

REFERENCE TO THE PUBLICA-
TION OF CORRESPONDENCE EX-
CHANGED BETWEEN THE FORMER |
PRESIDENT, SHRI N. SANJIVA
REDDY AND THE FORMER PRIME
MINISTER, SHRI MORARJI R.
DESAI
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